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IN THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI
EXECUTION APPLICATION NO. 32 of 2023
_ IN
ORIGINAL APPLICATION NO. 490 OF 2019

IN THE MATTER OF :
T.S. SINGH ....Appellant
A Vefsus
STATE OF UTTAR PRADESH & ORS. ....Respondent(s)
To,
The Registrar,

National Green Tribunal

Principal Bench, New Delhi.

Subject- Action Taken Report.

ACTION TAKEN REPORT AND COMPLIANCE OF THE ORDER
DATED 11.09.2023 |

That the following Action Taken Report is on behalf of the Principal Secretary,
Urban Development Department, Govt. Of Uttar Pradesh on record under an
ongoing matter, Execution Application No. 32/2023', titled as T.S. Singh Versus
State of U.P &Ors: -
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1. That the Hon’ble Tribunal was pleased to pass the order dated 11.09.2023,

which is reproduced as under:

“ 1. This execution application has been filed for execution of the order of
this Tribunal dated 14.09.2022 passed in OA No. 490/2019. In the said
original application, the issue of discharge of untreated sewage into Sai
River in violation of law particularly concerning the District Pratapgarh,
Rai Bareilly and Jaunpur was raised. The Tribunal after taking note of its
earlier directions and reports had disposed of the OA by issuing following
directions. “xxx
16. Since as per independent CPCB report, referred to above, which
remains undisputed, untreated sewage fto the extent of more than 50 MLD
is being discharged into the drains, the compensation works out to atleast
Rs. 100 crores, which will include the amount of Rs. 36.5 crores levied by
the State PCB which has not yet been paid. The amount is to be paid by the
State of UP (to be ensured by the Chief Secretary) and deposited with the
Commissioner, Lucknow in a ringfenced account to be utilized as per
directions of the Monitoring 2 Committee which we are presently
constituting to plan and execute remedial measures so as to achieve norms
preferably within six months, failing which further compensation may have
to be levied. 17. We constitute a nine-member Monitoring Committee io be
headed by ACS, UD, UP with the District Magistrates, Raebareli, Jaunpur
and Pratapgarh, Commissioners, Municipal Corporations Raebareli,
Jaunpur and Pratapgarh, Member Secretary, State PCB and Regional
Officer, CPCB as Members. The Committee may meet within one month
and update action plan for prevention and remediation of pollution so as

to achieve tangible results within six months. Steps will include

¥
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operationalization of STPs, interception and diversion of drains to the
respective STPs, to be set up and commissioned and maintaining
Floodplain zones of rivers, preventing encroachment, ensuring plantation
and desilting of the rivers and other associated activities. Work may not be
held up on account of avoidable procedures and timelines should not
change. The proceedings of the Committee may be held online or offline as
may be found viable except for site visits. Proceedings may be uploaded on
the website to enable public participation. The Committee will be free to
coordinate and interact with other departments/experts/institutions/other
stakeholders. CPCB and UP PCB simultaneously may undertake joint
visits to ascertain the status of commissioning of STPs and connections of
households and final connectivity of sewers to STPs. Further, CPCB may
advise UPPCB about continuation or otherwise for bio-remediation of
drains in the light of result on the ground. Water quality of rivers in

question be regularly monitored.”

2. In terms of the above direction, the fine of Rs. 100 crores which include
the amount of Rs. 36.5 crores levied by the State PCB, was required to be
paid by the State of UP and was to be ensured by the Chief Secretary, UP.
It is submitted by learned Counsel for the petitioner that the said amount
has not been paid. By the above order, a nine-member Committee headed
by the Additional Chief Secretary (ACS), Urban Development, State of UP
was also constituted and the Committee was required to meet within one
week and take certain steps, including the step relating to
operationalization of STP etc. and submit the action taken report Eefore
the Registrar General of the Tribunal within six months. It has been

pointed out that the said report has also not been filed.

A
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3. In view of the above, at this stage, we deem it proper to issue notice to
the Chief Secretary, State of UP, and the ACS, Urban Development, State
3 of UP with direction to them to file the response/action taken report in

respect of compliance of the order of the Tribunal.

4. Liston 01.12.2023.”

The point-wise Action Taken Report as per the directions of

the court

2. That the court order dated 14-09-2022 constituted the monitoring
committee. The monitoring committee as given in the order dated 14-09-
2022 has been continiusoly monitoring and giving directions to the
relevant officers in pursuance to the order. The last monitoring committee
meeting was held on 25-11-2023. A true copy of the minutes of the

meeting dated 25/11/23 is annexed herewith as Annexure A-1.

¢ Municipal Council Bela Pratapgarh, District - Regarding sewerage

system in Pratapgarh.

3. It is respectfully submitted that there are four drains in Pratapgarh, falling
into Sai River. Out of these four drains, two drains viz Police line Drain
(1.IMLD), City Drain (4.0MLD) are fully tapped and being treated at
8.95 MLD STP at Bela Pratapgarh. Third drain i.e.,Ramleela Drain (1.5
MLD) is partially tapped by STP and the remaining downstream of this
drain, which carries 0.2 MLD discharge, is being treated by the wetland,
which isalso constructed under State Sector programand currently under

trial run.The 8.95 MLD STP Bela Pratapgarh has been handed over to

L
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Nagar Palika Parishad, Bela Pratapgarh on 13.10.2023 after completion of
all the construction and related processes.A True copy of the UPPCB

reports for STP is annexed herewith as Annexure A-2

4. It is respectfully submitted that for the fourth drain Bhuliyapur drain, (1.7
MLD) work of 2.5 MLD Wetland is currently under progress and is
expected to be completed by 31.12.2023. The delay in completion of the
Wetland at Bhuliyapur drain is due to flooding of the construction site of
wetland during monsoon period from month of July to September as the
site is located on low lying area. After monsoon, it takes around 01 month
for the land to dry and ready for construction activities to take place. At
present the construction work has resumed and is expected to be
completed by 31.12.23. Till the time wetland work is cornpleted, the
treatment is being done through bioremediation. A True copy of the
photographs of the wetland site under construction is annexed

herewith as Annexure A-3.

Municipal Council, Jaunpur district - Regarding the sewerage system

in Jaunpur.

5. It is respectfully submitted that in Municipal Council, Jaunpur, a 30 MLD.
STP has been constructed by UP Jal Nigam (Rural) under the Namami
Gange project. This STP effectively treats the discharge of 26 MLD from
14 drains of Municipal Council, Jaunpur. A part from this, at present, there
is no other drain discharging into the Gomti River in Jaunpur district.

A True copy of the ATR and certificate of EO Jaunpur in this regard is

annexed herewith as Annexure A-4.

,
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¢ Municipal Council Rae Bareli District - Regarding sewerage system in

Rae Bareli.

6. It is respectfully submitted that in district the total sewage of 32.8MLD has
been estimated from 7 drains of the municipality, out of which 3 drains
have been tapped partially, the balance discharge from all seven drains is
being treated through bioremediation method. A Copy 6f the Test Report
of UPPCB is annexed as Annexure A-5,

7. It 1s respectfully submitted that in district Rae Bareli, Sewerage works are
being carried out in four phases for complete treatment of total sewage
discharge amounting to 33 MLD.

8. It is respectfully submitted thaf the works of Sewerage Project Phase-1 and
Phase-2 in Municipal Council, Rae Bareli have been completed, under
which the construction work of 18 MLD STP has been completed and 30
KM of Sewer line is functional. Currently about 3 MLD sewerage is being
treated at the STP. The work of Rae Bareli Sewerage Scheme Phase-3 is
approximately 41 percent complete, which is proposed to be completed by
March 2024.

9. It is respectfully submitted that for the fourth phase a proposal has been
submitted for the work of 15 MLD Sewerage treatment plant and 125.00
km sewer line in Rae Bareli sewerage zone -1 under AMRUT 2.0 for the
remaining area.

10.It is respectfully submitted that a 32 KLD capacity faecal sludge
Management/Septage work in municipality is also completed and
transferred to Municipal Council, Rae Bareli on 19.10.2022. This will help
in reduction of faecal coliform levels in all drains. A Copy of the
photographs are annexed as Annexure A-6.

11.1t is respectfully submitted that in response to the said direction,

“2. In terms of the above direction, the fine of Rs. 100 crores which include

the amount of Rs. 36.5 croves levied by the State PCB, was required to be

2
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paid by the State of UP and was to be ensured by the Chief Secretary, UP. It
is submitted by learned Counsel for the petitioner that the said amount has
not been paid. |

It is respectfully Submitted that the State government had approached the
Hon’ble Supreme Court with respect to said direction. It is pertinent to
mention here that the Hon’ble Supreme Court, bearing diary number- 6304
of 2023, is seized with the matter. The Hon’ble Supreme court has directed
to tag the matter with the Civil appeal number 2224 of 2021. The matter is
listed on 5™ of December 2023.

A True copy of the order along with the status of the case is annexed

herewith as Annexure A-7.

Thanking Y ou,
Your truly,

Prineipal Secretary
Urban Development Department,
Lucknow, Uttar Pradesh
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Text Report Format No- UPPCH/RL/RBL/TR-2021
REGIONAL LABORATORY, U.P. POLLUTION CONTROL BOARD
Addross: C-Block, Indira Nagar, Awas Vikash Coloty, Rasbarel|-229001, U.P.

Phon 0835.2973034

\bZZMXc\mm\B\N

TESY REPORT NOVEMUER 2023
Date of Parameters
S No. 95% Sampling Polint M Color (Haren)] D.0.tmg/l) | BOD (mg/l) TC (MPN/100  |T€ (MPN/100 m))
T i)

1 1342020 Sai River /8 Gal Ghat ni2 10 PA ] ho 4900 2000

" voaregeg |54 River DS Raitway , " .

2 17112023 Wrilge nos 10 7.4 54 7000 2600
Primary Water Quality Criterts For Bathing Water] 6803 . S wg/l ot wote | 3 _xms_ orless . 500 Uestrabile
(CSRTAIE) Dated 28 Septembet 2000} , 2500 Maxtaum

i , PR bR i - wggpw

3 .
Eﬁv%wﬁ_mw

Compiled/Analysed By

A

RO, LT
%%vﬁ W2
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Text Report Forrnat No- UPPCE/RU/RBL/TR.2021
REGIONAL LABORATORY, U.P, POLLUTION CONTROL BOARD
Address: C-Block. Indirs Ragsr; Awas Vikash Celony, Racharell-229001, U.P,
Phode: 0535-2973084

ai 8t Prata

TEST REPORT - NOVEMBER 2023

Before Bio Remediation After Blo Remedlation 2&3%:33 ﬁww;waunﬁ After Bloremediation
S| Darot | Sumplieg [pn] 755 ] 80D | GO0 | 3¢ ¥ | pH 155 | BOD | €D | ¢ T oann (%) o qnﬁaﬁuouu Paramelers | Parameters
Noj Sampiieg | Poim tmp/L)] (mpsi) | (mesL) | (MPN/L00 | (MPN/ 10D {mg/L) i (mg/L} | (mp/L) | (MPR/100 | (MPN/ 10O . Within the | Beyoad the
mal) ml) ml} mi) Standard | Sumdard |
1] 17n0ps (RamilaMadanl, o8 oo | 420 | 1304 [3e00000 |7o0oo0 | 785 | 700 300 | 1152 (940000 230000 28.57 6734 |pn.Tss.@on|  kC
Dryie P
2] 1120 nwaaﬁu.,u. 755] 920 | 400 | 1342 {390000 [94.000 760 | 660 | 280 | 1168 {24,000 2,600 30.00 97.23  [pH. TS, BOD FC
3| 17912025 |oy oraim 759 900 | 400 11312 |79500000 [2100000 | 760 | 740 | z40 | 1152 (170000 o000 40.00 95.52  |pH,TSS, BOD FE
Palize Line
3) 17152023 Drsin 759] 900 | 360 | 1264 frec000 49000 756 | 600 | 240 | 1120 {33000 14,000 3333 7143 |pH,TSS. BOD FC
ug.gfgﬂnuggﬂa 5£590] <100 30 . <1000
Aot
25l Wi
VY
Compiled /Analysed By .&/,/ RO! v»w
22
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Scanned w'ith OKEN Scanner

———
_ ~ Test Report Format No- UPPCB/RL/RBL/TR-2021
- ~ REGIONAL LABORATORY, U.P, POLLUTION CONTROL BOARD .
,»«.Wﬂ'h.\ll\&a Address: C-Block, Indira Nagar, Awas Vikash Colony, Raebareli-229001, U.P.
o n Phone: 0535-2973034 |
TEST REPORT - MAY 2023 ...O. NOVEMBER 2023
Parameters Meeting Primary
s.| Date .s« sampling Point pH Color D.0, (mg/L) BOD (mg/L) 1C FC {(MPN/100 ml) S.ua_“ Quality .
No.| Sampliing {Hazen}) {MPN/100 Criteria for Bathing
ml) (Y/N)
1 | 17-05-2023 [Sai River U/S Gai Ghat 8.16 10 7.2 5.9 7800 2600 " No
2 | 17-05-2023 [Sai River D/S Railway Bridge 823 10 6.7 5.8 9400 3400 No
3 | 19-06-2023 |Sai River U/S Gai Ghat 8.13 10 7.1 5.8 7800 2400 No
4 | 19-06-2023 {Sai River D/S Railway Bridge 8.11 10 6.8 6.2 9400 3200 No
5 | 03-07-2023 [Sai River U/S Gai Ghat 8.15 10 7.2 57 7000 2400 No
6 | 03-07-2023 [Sai River D/S Railway Bridge 8.09 10 6.9 6.2 9200 3300 No
7 | 18-08-2023 [Sai River U/S Gai Ghat 8.1 10 7.5 " 5.4 5400 2300 No
8 | 18-08-2023 |Sai River D/S Railway Bridge 8.07 10 7.2 59 9400 3400 No
9 | 19-09-2023 |Sai River L/S Gai Ghat - B.07 10 7.7 5.3 4900 2200 No
10] 19-09-2023 [Sai River D/S Railway Bridge 7.99 10 7.3 5.8 9200 3300 No
11| 13-10-2023 [Sai River U/S Gai Ghat B 7.92 10 7.8 5.2 4700 2300 No
12 § 13-10-2023 |Sai River D/S Railway Bridge 7.83 10 7.5 55" 7000 3400 No
13| 17-11-2023 {Sai River U/S Gai Ghat ] 8.12 10. 7.9 5.0 4900 2000 No
14} 17-11-2023 |Sai River D/S Railway Bridge 8.08 10 74 5.4 7000 2600 No
Primary Water Quality Criteria For Bathing 6.5-8.5 - S mg/l or more | 3 mg/l or less - 500 besirable
Water [G.S.R.742(E) Dated 25 September 2000] ‘ 2500 Maximum
E.EWW.?..S -3 3 \% E
V.
s A R.O!

Compliled/Analysed By

S

e 4 pp—

3

+ e < T~

e et ¢ e - .

G
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Test Report Format No- UPPCB/RL/RBL/TR-2021

= REGIONAL LABORATORY, U.P. POLLUTION CONTROL BOARD
eon.ylw. 7 >aa_..omm" C-Block, Indira Nagar, Awas Vikash Colony, Raebareli-229001, U.P.
Phone: 0535-2973034 N
TEST REPORT
S.N Date of . pH | T1sS ma.om \ﬂ..w.. 7 mw._uu. M..mnw__._ = coD
 No ‘ m m TC (MPN FC (MPN
Sampling Sampling Point & efl) (mg/L) Ho% mi) / Hacmaw /
1 |17-05-2023  |inlet, STP 8.20 211.0 54.0 26560 192,00,000  |44,00,000
2 {17-05-2023  |Qutlet, STP 8.42 88.0 28.0 134.40 3,100 920
3 [19-06-2023  |Inlet, STP 8.23 218.0 52.0 - 268.80 |94,00,000  ]46,00,000
4 119-06-2023 Outlet, STP 8.39 86.0 26.0 13120 {3400 940
5 |03-07-2023 Inlet, STP 8.19 214.0 56.0 26240 [92,00,000  }49,00,000
6 {03-07-2023° |Outlet, STP 8.40 83.0 24.0 131.20 (3,400 920
7 |18-08-2023 Inlet, STP 8.21 220.0 94.0 440,00 [1,10,00,000 [47,00,000
8 |[18-08-2023  |Outlet, STP 8.32 64.0 20.0 115.20 (3,400 920
9 |04-09-2023 Inlet, STP 7.02 116.0 88.0 276.00 |1,60,00,000 [92,00,000
10 [04-09-2023 Outlet, STP 7.16 68.0 24.6° 122.00 [4,700 2,200
11 {13-10-2023 Inlet, STP 7.39 150.0 56.0 26240 .|1,10,00,000 {70,00,000
12 }13-10-2023 Outlet, STP 7.65 80.0 26.0 134.40° [3,900 1,100
Effluent Discharge Standards for STP {13 6.5-9.0 <100 .30 . . <1000
October 2017}
g_,ﬂsﬁ | o
. b RO.
Compiled By A3

(¥ Scanned with OKEN Scanner
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Test Report Format No- vamm\xtza:ﬁm.uowu .
REGIONAL LABORATORY, U.P. POLLUTION CONTROL BOARD
. Address: C-Block, Indira Nugar, Awas Viknsh Colony, Nachareli-2129001, UP.

Phone: 0535-2973034

Drains Discharging to River Sai at Pratapgarh
TEST REIORT- MAY 2023 TO NOVEMBER 2023

s D ) i Before Bio Remediation After Bio Remediation percentage | Percentage After Biaremediation
Zmu mn“..nm_.—um Sampling Point e Ts§ BOD | Con TC FC pH |TSS BOD | coD TC FC | Reduction | Reduction | Parameters | Parameters
pling HOmg/L) ] (mg/L) [ (mg/L}| (MPN/100 | (MPN/100 (mg/L | (mg/Ly| (mesLy| (men/100 | (mpn 100 inBOD %) | In FC{%) | Withinthe | Beyond the
] mi) ) ml) ml) ‘ Standard | Standard
: Ramlila Maidan ’ H. 758,
1 | 17-05-2023 |20 7.80 | 1000 | 440 | 1328 [49.00000 (1400000 |7.82 | 860 | 320 | 1200 J21.00000 |7.90.000 27327 a3s7 | PO 0 FC
Bhuli
2 | 17-05-2023 | L YIPU 768 | 1060 | 430 | 1312 |420000  [1,00000 |7.51| 740 | 300 | 1182 I92.000 32,000 3023 | 7091 nﬂ%wm. FC
3 '} 17-05-2023 [City Drain 790 | 950 | 440 | 1312 (11000000 [34,00000 |7.93| 900 | 320 | 1264 [92,00000 |[17.00,000 27.27 50.00 ﬂwwwm FC
4 |-17-08-2023 MM_M Line 795 | 1060 | 380 | 1296 [2,10000 94,000 796 | 620 | 320 | 1200 130000  |34.000 15.79 63.83 Ewwwm. FC
5 | 19-06-2023 [RemillaMaidan | ;g 4 gap | 420 | 1296 {¢700000 1200000 | 782 | 740 | 280 | 1168 1400000 |e70,000 33.33 0.8 | PIRTSS. FC
Drain A . BOD
Bhuliyapur : ) PR, TG,
6 | 19-06-2023 {15 789 | 870 | 420 | 1296 j4,70000  [110000 |790| 700 | 260 | 1136 |70.000 26,000 3830 | 76.36 boD FC
7 | 19-06-2023 |City Dratn 791 | 920 | 460 | 1312 {9400000 2600000 | 792 es0 | 280 | 1168 {7.00000  |1.60.000 3913 | 93.8% uwwm. FC
8 | 19-06-2023 mHm_m Line 1,95 940 | 380 | 1264 lz60000 lni0000 |795] eso | 260 | 1136 {79,000 24,000 3158 | 78.18 vﬁmwm. FC
o | 03.07.2023 [F2aNEED ¥ g5 [ 990 | 420 | 1312 [s700000  [1300000 | 780 | 840 | 260 | 1136 11400000 |as0ot0 | 3810 | eeas | PRI FC
10 | 03-07-2023 w__ﬁwﬁuﬁ 785 | 1040 | 400 | 1328 (390000  j9s000  |789| 780 | 280 | 1168 |94.000 26,000 3000 | 7234..] Ewm.wmw FC
11 | 03-07-2023 {City Drain 789 | 950 | 420 | 1296 {11000000 [3200000 |793] 910 | 300 | 1248 [S4,00000 |7.00,000 28.57 78143 nﬁww .
12 | 03.07:2023 [0 ) 790 | 1040 | 340 | 126 220000 o200 |702| 600 | 280 | 1216 o000 [iroon | azes | misz | PRTSS e

Scanned with OKEN Scanner
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Ramlila Mai -

12 58-”8“._. W_Nﬂwwgwamz 777 | 3918 | 400 | 1296 |4600000 |1100000 | 770 | 650 | 280 | 1152 |1400000 |4,00,000 3000 | 6384 zwwwm FC
14 | 18-08-2023 | 779 | 1020 | 420 | 1312 {340000  |g92,000 785 | 760 | 260 | 1152 |9z2.000 24,000 g1 | 7391 vﬂmwm. FC
15 | 18-08-2023 |City Drain 783 ] 980 | 380 | 1312 (9400000 |2700000 |788) 900 | 260 | 1232 j49,00000 |s.40000 31.58 80.00 uﬂ.%wu. FC
16 | 18082023 e Line 788 | 940 | 360 | 1264 {210000  [79000 {827 | 650 | 240 | 1120 {Se000 {13000 3333 | 8358 | P> FC
17 | 19-09-2023 [RamilaMaldan | 5 79 | 1000 | 420 | 1312 [+000000  |5.30000 | 772 | 940 | 300 | 2126 12,00000 340,000 2857 | e3aa | PHTS FC
18 | 19-09-2023 wwm._w.ﬁﬁﬁ 781 | 990 | 440 | 1328 [330000 |[79000 | 789 | 740 | 280 | 1168 |70,000 22,000 3636 | 7215 Ewﬁ.u_wm. FC
19 | 19-09-2023 {City Drain 786 | 960 | 380 | 1296 |75,00000 |2400000 | 7.84 | 860 | 240 | 1216 |s000000 . |470000 | 3688 | 8042 wwm_wm FC
20 | 19.09-2023 MM,M Line . 1705 | 960 | 360 | 1264 [200000  |70000 823 | 680 | 240 | 1120 47,000 11,000 3333 | 8429 uﬁ%m FC
21 | 13-10.2023 W.M.Mm Maidan 748 | 990 | 400 | 1296 [3900000 [920000 |758) 830 | 280 | 1120 |11.00000 |3.30000 3000 | 6413 uw,.u_.wm. FC
22 | 13-10.2023 Nﬁmﬂﬁvﬁ 745} 950 | 400 | 1312 [3,40,000 70,000 754 | 730 | 260 | 1152 |s4.000 21,000 asoo- | 70.00 Ewm.u&. FC
23 | 13-10-2023 |City Drain 745 | 940 | 360 | 128 7000000 [2300000 | 780 | 850 | 220 | 1200 (3000000 |4.40,000 3380 | 8087 ﬁwﬁw_wm. FC
24 | 13-10-2023 M.WMWEE 759 | es0 | 340 | 1248 170000  [54,000 776 | 670 | 220 | 1088 {46,000 5,300 1529 | 8278 nw%wm FC
25 | 17112023 |22 Maidan | oy | gep | 420 | 1344 [3400000 [700000 |7s5| 700 | 300 | 1152 |9.40000  |230.000 2857 | eraa | PLT FC
26 | 17-11-2023 wwwwmuﬁ 755 | 920 | 400 | 1342 390000  joa000 | 760 660 | 280 | 1168 |24.000 2,600 3000 | 97.23 Ew%mm FC
27 | 17-11-2023 |City Drain 759 | 900 | 400 | 1312 [79.00000 [21,00000 [760) 740 | 240 | 1152 {170,000  [94,000 4000 | 9552 v_wwwm. FC
28 | 17-11-2023 MM.H..":E 759 | o00 | 360 | 1264 |L40,000 49,000 756 | 600 | 240 | 1120 |33.000 14,000 3333 71.43 awmwm. FC
Effiuent Discharge Standards for STP (13 October 2017) w.,w. <100 | 300 | - : <1000 . - - .

. «V_ 17 .“ ol /ew
Compiled/Analysed By : sip. A

Scanned with OKEN Scanner

G



70

ANNEXURE-A-3

2 = GPS Map Camera
Bela Pratapgarh, Uttar Pradesh, India
WXGJ+HGEP, Gaighat Rd, Bela Pratapgarh, Pure Ishwarnath, Uttar Pradesh 230001, India
Lat 25.926389°
Long 81.98051°
27/11/23 03:06 PM GMT +05:

=

Bela Pratapgarh, Uttar Pradesh, India

WXGJ+HG6P, Gaighat Rd, Bela Pratapgarh, Pure Ishwarnath, Uttar Pradesh 230001, India
Lat 25.926389°

Long 81.98051°

27/11/23 03:03 PM GMT +05:30

Rl

A ; , SR s -
Bela Pratapgarh, Uttar Pradesh, India
WXGJ+HG6P, Gaighat Rd, Bela Pratapgarh, Pure Ishwarnath, Uttar Pradesh 230001, India
Lat 25.926389°
Long 81.98051°
27/11/23 03:03 PM GMT +05:30
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" ANNEXxORE RS

—_— Test Report Format No- UPPCB/RL/RBL/TR-2021
[t REGIONAL LABORATORY, U.P. POLLUTION CONTROL BOARD
'OW‘ Address: C-Block, Indira Nagar, Awas Vikash Colony, Raehareli-229001, U.P.
Phone: 0535-2973034
TEST REPORT- OCTOBER 2023
Date of _ _ ' Parameters
S. No. Sampling Sampling Point pH Color D.0. (ma/t) BOD {mg/L) | TC (MPN/20OmI) | FC {MPN/100 ml}
{Hazen)
1 | 35102003 | River U/SSimaGhaty g 4 10 76 38 4900 1700
Raebareli
2 | 25102003 |37 River. D/S Pienic 8.18 10 7.2 . 42 6800 2400
- ~ |Spot, Raebareli

Primary Water Quality Criteria For Bathing 6.5-8,5 - smgflor more | 3 mg/l or less - 500 Desirable
Water {G.5.R.742(E) Dated 25 September 2500 Maximum
2000] : Permisible

Campiled/Analysed By

S.A.

R.O.




/3

— Test Report Format No- UPPCB/RL/RBL/TR-2021
2Rty REGIONAL LABORATORY, U.P. POLLUTION CONTROL BOARD
-—pr Address: C-Biock, Indira Nagar, Awas Vikash Colony, Racharei-229008, UP,
. Phone: 0535-2973034
TEST REPORT- OCTOBER 2023
S. | Dateof Sampling Point Drains Discharging to River Sai at Raebareli
Ko} Sampling Before Bio Remediation After Blo Remediation .
pH TSS BOD COD | TC{MPN/100 { FC (MPN/100 | pH [1ss BOR | COD ] TC (MPN/100 | FC (MPN/10G
(mg/L} {mg/L) | {mg/L) ml) ml) (mg/L) | (mg/L) | (mg/L) ml) mi)
1| 25-10-z0z3 [RonpurRoadDraln, | o0 | 30 | w90 | 1632 | 20000 466,000 . - - -
Racbareli , : ;
i Surjupur Bandha - . _ . - _ . .
2z | 25-16-2023 | Rashareli B.31 80.0 51.0 1744 92,00,060 46,00,600
i {indira Nagar Drain, X ) i ) ) . )
3251020230 - 820 740 49.0 1740 | 3,30,00,000 92,00,000
. Police Line Drain,
I 4 | 25-10-2023 Raek H 8.32 8190 47.0 165.6 46,00,000 27.00,000 - - - - -
1 : Mabanandpur Dratn, .
| s 25-19-20;3 Ra " 8.39 58.0 37.0 . 148.8 7,600,000 4,60,000 z - - . -
{lndustrial Area Drain,
6 | 25-10-2023 Racbareli 831 420 23.0 1264 54,000 17,000 - - . . .
. Lohanipur/Rewat! . .
E 7 | 25-10-2023 |Ram Ka Talab Drain, 8.31 76.0 3%.0 164.8 54,00,000 33,00,000 - - - - -
Raebarefi .
Behta Dradn,
. 8 | 25-10-2023 barell 836 43.0 58 3040 61,000 17,600 - - - . .
- |Effluent Bischarge Standards for STP {13 October 2017) 6.5-9.0 | <100 30 - <1000
Note- - Bioremediation was not being performed during Sample Collection
Compiled /Anzlysed By $A, R.O.
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- Test Report Format No- UPPCE/RL/RBL/TR-2021
] REGIONAL LABORATORY, LU.P. POLLUTION CONTROL BOARD
@ Address: C-Black, Indira Nagar, Awas Vikash Calony, Raebareti-229001, U.P.
. Phone: 0535-2973034
TEST REPORT- SEPTEMBER 2023 -
Date of . Parameters
5. No. Sampling Sampling Point PH Color D.0. {mg/L} BOD (mg/t) | TC (MPN/100 mi) | FC (MPN/10D ml).
. {Hazen)
1 | 18-09.2023 [37 River U/SSirsaGhatt 10 78 3.9 5400 - 2000
Raebarali )
2 | 18-00-2023 |22 River, D/S Picnic 8.20 10 73 ¢ &1 7000 2100
" . [5pot, Ragbareli .
Primary Water Quality Criteria For Bathing 6.5-8.5 - S mg/l or more | 3 mg/! or less - 500 Desirable
Water [G.5.R.742(E) Dated 25 September : 2500 Maximum
2000} Permisible

SeAT

Compiled/Analysed By

L»%\vw}
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e Test Report Format No- UPPCB/RL/RBL/TR-2021
ﬁ. REGIONAL LABORATORY, U.P. POLLUTION CONTROL BOARD
Address: C-Block, Indirs Nagsr, Awas Vikash Colony, Ruebareli-229001, U.P.
‘ Phone: 0535-2973034
; TEST REPORT - SEPTEMBEB 2023
:; s’;’;u‘:f Sampling Point Drains Discharging to River Sai at Raebareli .
. p, g Before Bio Remedlation After Bio Remedlation
pH 1SS BOD con TC (MPN/100 | FC (MPN/100 pH  TSS 80D cop TC (MPN/100 | FC {MPN/10D
{mg/L) {mg/L) | {mg/L) mi) ml) {mg/L} | (rmg/L) | {mg/L) ml) ml)
. Kanpur Road Drain, '
1 1 18-09-2023 Racbareil 8.28 65.0 40.0 166.4 9,40,000 4,70,000 - - - - -
- Surjupur Bandha .
2 | ¥8-09-2023 Drain. Raebarell B.36 82.0 5240 176.0 94,00,000 4'7,0!].["‘)0 - - - - -
fndira Nagar Drain,
3 §18-09-2023 Rael i 825 75.0 50.0 176.0 3,50,00,000 94,00,000 - -
. Police Line Drain,
4 | 1809-2023 Raet 2 834 80.0 48.0 172.8 47,00,000 28,00,000 - -
1 Mahanandpur Drain, p
s l8.09-2023 Haet 1 8.40 60.0 38.0 1504 7,90,000 4,90,000 - - - -
Industrial Area Drain,
6 |.18-09-2023 Ract 1 8as 40.0 24.0 128.0 70,000 19,000 - - - -
Lohantpur/Rewati
7 | 18-09-2023 |[Ram Ka Talab Drain, 8.38 78.0 40.0 166.4 63,00,000 32,00,000 - - - - -
: Raebareli
Behta Drain,
8 [ 18-09-2023 Rashareli 840 45.0 59 30.08 63,000 2,000 - - .
EMuent Discharge Standards for STP (13 October 2017} 6.5-9.0 | <100 30 - - <1000

Note- - Bioremediation was nat being performed during sample Collection

Mpeety

Compiled/Analysed By
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ANNEXURE-A-6

e:
| Longitude: 81.
Elevation: 131.47417 m
Accuracy: 13.0 m
| Time: 29-11-2023 12:20 |
Note: Rakesh Kumar Gjodh:




(&4

gitude: 81.263367
Elevation: 131.47+20 m
Accuracy: 26.6 m
Time: 29-11-2023 12:24
Note: Rakesh Kumar Gjodharpur,_ o




/8

2 82 .

Longitude: 81.264041
|Elevation: 131.47+19 m 2
Accuracy: 20.1 m BEeR
Time: 29-11-2023 12:22 .~ [

Latitude: 26.20136
Longitude: 81.263247
Elevation: 131.47+18 m
Accuracy: 32.3 m

Time: 29-11-2023 12:22
Note: Rakesh Kumar Gjodha

Latitude: 26.201828
_ongitude: 81.264252
Altitude: 67.9218 m

Accuracy: 8.9 m

Time: 29-11-2023 12:22 -
Note: Rakesh Kumar Gjodha
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ITEM NO.47 . COURT NO.15 SECTION XVII

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS .

Civil Appeal No(s).2224/2021
" THE STATE OF UTTAR PRADESH - ’ Appellant(s)
VERSUS
T.S. SINGH : ' Respondent(s)
{IA No. 69335/2021 - EX-PARTE STAY
IA No. 76323/2021 - EXEMPTION FROM FILING O.T.
IA No. 76322/2621 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/AHNEXURES)
Date : 29-03-2923A7his matter was called on for hearing today.
CORAM : ' .
HON'BLE MR. JUSTICE V. RAMASUBRAMANIAN
HON'BLE MR. JUSTICE PANKAJ MITHAL
For Appellant(s) Mr. Rana Mukherjee, Sr. Adv.
Mr. Rajeev Kumar Dubey, Adv.
Mr. Ashiwan Mishra, Adv.
Mr. Kamlendra Mishra, AOR

- For Respondent(s) Mr. Sourabh Tandon, . Adv.
Mrs. Pragya Baghel, AOR

UPON hearing the counsel the Court made the following
ORDER '

I.A. No0.59693/2023, Mr. Rana Mukherjee, the learned
counsel appearing for the State of Uttar Pradesh seeks time to get
instructions on this application,

List on 18.04.2023,

{Tag along with Diary No.6304/2623 subject to curing of

LS,
D‘OUQ'!;" by

HIREAALA P
D ) 23
H 47 3015
Feason,

(RADHA SHARMA) T . {RENU BALA GAMBHIR)
COURT MASTER (SH) _ COURT MASTER (NSH}



Zase Details

Diary Mao.

Case Mo

PresentlLast Listed On

StatusiStage

Tentatively case may be
listed on {likely to be
listed on)

Category

Act

FPetitioners)

Respondent(s)

Pet. Advocate(s)

Fesp. Advocate(s)

LiSection

30

Diary No.- 6304 - 2023
THE STATE OF UTTAR PRADESH vs. T.S. SINGH

630472023 Filed on 11-02-2023 12:36 PM  [SECTION: XVII] PENDING
C.A NoVerified On 06-04-2023)

15-05-2023 [HON'BLE MR. JUSTICE V. RAMASUBRAMANIAN and HON'BLE MR. JUSTICE PANKA.
MITHAL]

Pending - (Motion Hearing
[AFTER MOTICE (FOR ADMISSION) - CIVIL CASES]) List After (Weeks) (7), List befare court’bench (after
ensuing summer vacation-Ord dt15-05-2023

05-12-2023 (Computer generated)

1503-Appeal Against Orders Of Statutary Bodies : Tribunals

1 THE STATE OF UTTAR PRADESH
THROUGH PRIMNCIPAL SECRETARY URBAN DEVELOPMENT DEFARTMENT, GOVERMNMENT OF UTTAR
PRADESH ,LUCKNOW  UTTAR PRADESH

1T.5 SINGH

51681, TRIPALA SADAN, ASHABHUJA NAGAR, PRATAFGARH PRATAPGARH , UTTAR PRADESH
2 CENTRAL POLLUTION CONTROL BOARD THR. ITE CHAIRMAN

PARIVESH BHAWAN, EAST ARJUN NAGAR, , , DELHI

KAMLEMDREA MISHRAIF-1]



